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NOTIFICATIOI{ 1{O. 10
Dated: Guwahati, the 2odl February 2023

Hontle the Chief Justie has been pleased to direct the hamed counsels in the
Gauhati High Court to submit their adjournment requests one day in advane to the
respective court Masters in the format encrosed herern arong with the No objection
endorsement from the opposite party,

This notification will come into force with imrnediate effect.

By order,

Sd/- Sri Gaubm Baruah

REGISTRAR GENERAL

Memo No. HC,ttt-Ot la0t'lgS+gtilc (pt) daH Guwahati, the 2Oh February,2023,
Copy to:

1. The Chairman, Bar @uncjl of Assam, Nagaland, Mizoram, 4pn66131 pradesh and
Sikkim, Guwahati.

2. The Deputy Solicitor General of India, Gauhati High CouG Guwahati.3. The Advocate General, Assam.
4. The Presidenv secretary Generar, Gauhati High court Bar Arsociation, Guwahati.5. The Presidenv General Secrebry Gauhati Hign Court Advocates, Association,

Guwahati.
The President, All Assam LawyeB, Associaton, Guwahati.
The Regist-ar (Vigitance/ Administsation/ ludicial & fTl Estabtishment), Gauhati
High Court, Guwahati.
The Regisuar, Gauhati High Court, Kohima Bench, Kohima / Aizawl Bench, Aizawu
Itanagar Permanent Bench, Naharlagun.
The Secretary, Gauhati High Court Legal SeMc6 Committee, Gauhati High Court,
Guwahati.

10. The Registarcum-princjpal Secretary to Honue the Chief Justice, Gauhati High
Court, Guwahati. Guwahati.

6.

7.

8.

9.

11. The Joint Registrar (Judiciat), Gauhati High Court, Guwahati.
12. The Joint Registrar

, Gauhati High Court, Guwahati
13, The Deputy Registrar (G&C), Gauhati H igh Court, Guwahatj.
14. The Deputy Registrar , Gauhati High Court, Guwahati.
15. The Ljbrarian-cum-Research Omcer, Gauhati High Court, Guwahati.
16. The Asstt. Registrar , Gauhati High Court, Guwahau.
17. The P.S. to Honble Mr. / Mrs.

Gauhati High Court, Guwahati.
18. The Poect Manager, Gauhati His h Court, Guwahati. He is rqustd to uptoad thisNodfiauon in the webite of the Gauhat High @urt
19. The Court Manager, Gauhati High Court, Guwahati
20. The A.O. (Judiciat), =_.-- secuon, Gauhati High court, Guwahati.
21. The Court Masters, Court No. r Gauhatj High Court, Guwahati.
22. The C.A. to the Reg isu-ar General, Gauhati High @urt, Guwahati

Court Notice Board, (Otd Btock & New Block).

Justice

")
REGISTRAR GEI{ERAL

^4-ra"

23. The Gauhati High



ADJOURNMENT REQUEST

couRT NO. .

Court Dalo:.

MAY IT PLEASE YOUR LOROSHIPS:

lo lho followlng caso/s, an adfoummont would bo aought.

therotoro, Lordshlps may not hlndly pertuo lho record. The

opposlto Counsol hat no obJectlon to lho AdiournmonL

Reasons:

Ploadlngs aro not comPldto :

{a) Replyawalted.

(b) Relolnder lo be fillad.

Counsel lo remaln out of town/busy ln personal work'

Caso could not be PrePared.
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S.No. Case Name Remarks
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